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O R D E R 

 

05.08.2019   -  Counsel for both sides states that pleadings are complete.  List 

the appeal for hearing on 5th September, 2019. 

2. Interim order dated 2nd July, 2019 to continue till next date.  

 

 

 
 

(Justice A.I.S. Cheema) 
Member (Judicial) 

 

 
 

 
(Mr. Balvinder Singh) 

Member (Technical) 
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